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W/ Dated- 23'1 Sepkember 2019
ORDER

[here shall he Spccml Bench m N(Ll Ahmedahnd on 24 9.2019 [0 altcnd \he manor;
lmed before Mm “momma Kunml. Member (Judicial) and Slul (‘lmckalingram
rhvrummkkamsu. Member (Technlcnh The Spccml Hench shall comprise of:

no Bench at VCLT Ahmt-dabad
[ Sh“ Hlmhal' Pmkmh Chanuvedi Mcmbtr (Judlcml)
2 Elm Chockullngmm Thirunmnkkarasu, Member (Technical)

5h“ llarlhar Pmkash (hnmnedi. Member (Judmal) shall firal Lake up lhe manor: ml the
Di» lsion Ranch And Ihcn mend [he makers of Special Bench

The Cmmitunun nI'Bench w as pcr section 419 (3) ofthe Cnmpame~ Acl, 2013
This ls m modlficuuon offmier ol‘ewn numher dated 25 7 301911“ 24 9.2019 unl».
Thls limes whh |hs apprmal of Hnn'blc presydenh NC! T
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Reziumr, NCLT
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1, P s m Hnn'ble Pmiuem. 'Alwnal Company LA“ Tnbunal. New newth’blc Memhcre \Iauohhl (ompan) Law Trihunal
3. Office” hr Nulumul oomph"; Lau Tribunal. Princmnl Bench wew Dclhi'Kolkam’Mumbal

Chennai, \hmedahad. Allahabadrucngulum/ChhndigarhrnhwwhahleembhdJaipur’Cullack'
Kochv Amamah.

4 pswlhim Sceremn. (Sh vaamhwarKumarslngh)Mlmsm quomoratc «tram-New
Delhl

5 l\L‘| T webwe \lnuc: 11mm,
5 The lnsmnte ofChancmd Accountanlsoflndi‘ 1m New Dclhv
7. Thelhsmme ofCumpan) Secxcianewoflndm. lCSl. Huuch lmuhni ml Arcalhxdhi

R034]. New Delhi, 1100le
8. The hhmmc ul'CosI Aceounmhh nflndm. (‘MA RhawalL x Insmulmnal Am. Ludhi Road.

Ne“ Balm-110003
9. Cumm‘mc 1 aw Adam, 15x. Bamm Enclave. Mam Road. New Deth 10057
10. lawman Alhed Sauces le . 50/31 New RuhmkRoad Delhi.
11. The All Indla Reponcr 1m. Lm . “uleD. ‘B' R100k.l’)elthlgh CourL New Delhi.
12 Bar Colman, \Ic‘w Delhi 31‘1me .


